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Notes of the Registry Orders of the Tribunal

6.11.2009
on'ble Mr. Justice A.K. Yog, Member (J)
on'ble Mr. S.N Shukla Member A

Sri Jaswant Singh, Advocate holding
1

rief of Shri S. Narayan, Advocate learned

ounsel appearing for the Applicant stated

hat applicant is not responding in spite of

epeated communication and as such he

as no instruction to press this O.A. O.A

ismissed for non-prosecution.

Shri Prashant Mathur, Advocate

ppearing for respondents No. 1 to 3, Shri

shish Srivastava, Advocate appearing for

spondent No. 4 and Shri A.K. Pandey,

dvocate appearing for respondent No.5

resent and they have no objection to the

quest made on behalf of applicant for

iSmiS~ng the O.A. for non-prosecution.
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